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INTERIM RELIEF TO CLASS 111 AND IV CENTRAL
GOVERNMENT EMPLOYECES

*746. SHRI N. R. DEOGHARE: Will
the Minister of FINANCE be pleased to
state:

(a) whether it is a fact that some political
partics have urged that Class 11l and Class
IV cmployces of the Central Government
should be given interim relief;

(b) if so, what is the attitude of Govern-
ment; and

(c) if such interim relicf is not proposed
to be given, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHR1 P. C.
SETHI): (a) No specific proposal appears
to have becn made to Government.

(b) and (¢). Central Government em-
ployces are compensated for rise in the cost
of living through incrcases in dearness allo-
wance for cvery ten point rise in the 12-
monthly average of the All India Working
Class Consumer Price Index (1949~ 100)
in accordance with the formula of the
Dearness  Allowance Commission.  The
last increasc was allowed from 1-9-68 at
the 12-monthly average level of 215, A
further increase wili become due only when
this level reaches 225. The 12-monthly
average index for October, 1969, which is
the Jatest available is 21208,

Ciln 1 ARANJAN ~ NATIONAL  CANCre  RE-
SEARCH CENTRE, CALCUTTA

*747. SHRI INDRAJIT GUPTA: Will

the Minister of HEALTH AND FAMILY
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